HIGH COURT OF JAMMU AND KASHMIR AT_SRINAGAR
(Office of the Registrar General at Srinagar)

. NOTIFICATION

No: 598 pated: 2 1-10-20]6

tn compliance with the Judgment of Hon'ble Division Bench dated 04-10-
2016, passed in SWP }\Io. 1463/2016, titled Latif Hussain Khan & four ors, V/S
State of J&K and ors,, it is hereb:y notified that SRO 202 dated  30-06-2015,
promulgating the Jammu and Kashmir Special Recruitment Rules, 2015, shall
not be applicable to the Officers and servants of the High Court borne on the
Jammu and Kashmir High Court Staff Rules, staff borne on the Jammu énd
Kashmir Ministerial Staff of the Subordinate Courts, staff borne on the
establishment of Jammu and Rashmir State Judicial Academy or to any other

Service administered, directly, indirectly by the High Court or the Chief Justice

of the High Court. t
By order; | i
(Ashok Kumar Koul) .. o
Registrar Gefreral YR o 14
No: 20320-Y5 NG pated 21~ h - otk
Copy to:-

1. Principal Secretary to Hon’ble the Chief Justice, High Court of J&K, Srinagar

2. Commissioner/Secretary to the Government, General Administration Department, Civil
Secretariat, Srinagar.

3. Secretary to Government, Department of U&PA, Civil Sectt. Srinagar
4, Registrar Vigilance, High Court of 1&K, Srinagar
5-6. Registrar Judicial, High Court wing, Jammu/Srinagar
7. Director, Jammu and Kashmir State Judicial Academy, Srinagar
8. Secretary to Hon'ble Mr. lustice
...for information of His Lordship.
9. Public Law Officer, General Administration Department, Civil Secretariat, Srinagar, this is

in reference to your communication No. GAD{Legal}F-473/2015/864 dated 29-039-2016.
10. Chief Accounts Officer, High Court Main Wir_\g, Srinagar
...for information.

11. Manager, Government Press, Srinagar, for publication in the next issue of Government
Gazette.

12. Accounts Officer, High Court wing, Jammu/Srinagar
.for infermation and necessary action.
11. Incharge NIC for uploading the same on the High Court website.

12. Order file.
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